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o Mini try f Hom Aff ir h v b en 
uper eded ' 

b) if ) the re on ther for; 

(c) hat af guard have been taken to 
prot ct th care r pro pect of the affect-
ed per onne)' 

d) wh ther a pan 1 of tenographers 
cade 'D' upt 1974 elect list eligible 

for promotion to tenographer Grade 'C' 
up rseding t nogt~aphers Grade 'D', on 

the tr ngth of defaulting cadre authori-
tie has been prepared; and 

(e) whether the Departmenl of Per-
nnel and Admini trative Reforms have 

failed to g t requi i:e information from 
deficient a~re autboritie, where vacan-
i of lenographer Gt'ade 'c' exi t; jf 
o what are the rea on therefor ? 

THJE MIN1STER 0 STATE, lN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P . V NKATA UBBAIAH): (a) 0, if, 

(b) and (c) 0 not ari e. 

(d) and (e) In February 1982, the De-
partl,ment of Personnel and Administra-
tiv Reforms fixed the zones for promo-
tion from tenographer Grade 0 to Grade 
, , of tbe Central Secretari'at Stenogra-

hers Service. All eligible candidates up-
to 1974 lect Li t of Stenographer Grade 
D were included in the zone for making 
temporary promotion against long term 

from Or de 'D' to Orade 'C' 
Service. The various Mini tries 

wer at 0 required to report to this De-
p rtm nt th name of thOSe eligible Steno-

p Grade '0' ho could not pro-
in th ir own . cadre and also noti-

y v cancie jf per on within the zone a 
otifi d were not available in that Mini -

try. ccordingly a Central Panel has 
n pre r d on ·the a i of th infor-
ti n r iv d from the variou ini tri 

teno pher Orade 'D' are nomi-
th r f~ m a nd when 
notifi to thi D"l'ul,t'fn~,.ft 

rea -up of Religio 

3004. PROF. ARAIN CHAND PA-
RASHAR: Will the Mini ter of HOM 
AFFAIRS b pi a d to state: 

(a) hetber Juauaaelmothertongue. 
wi and re1igi~wi break ~ of tbe 
population enum rated in the 1981 Cen-
su ha been prepared by the Registrar 
General of Cen us Operation for the 
country and -each one of the State/Union 
Territorie ; 

(b) if 0, the break up for each li-
gion and ea h languagelmother-tongue, 
eparately in each case; and 

(c) if not, the likely date by which {he 
break up would be available along with 
the rea. on for delay? 

TH MTNlSTER OF STATE IN TH 
MINISTRY OF HOME AFFAIRS (SHR[ 
NIHAR RANJAN LA KAR): (a) No,. 

ir . 

(b) Doe not ari . 

(c) The language/mother tongue wise 
religion-wise break up of the populatio 
enumerated in J 981 census is likely to , 
be available by early 1985. 

Apart from the non-avatlability of suit-
able space for setting up offices for pro-
ce ing of chedule. strike in some of 
the offioe and delay ~1 availability of 
Direct Data Entry Sy tem for data en-
try for computer proce sing, the delay is 
caused since a large vdlume of -hedwe 
bay to be handled. 

Ce 19 1 t 

3005. SHRI T. R. SHAMANNA: Will 
the Mini ter of ·iNDUSTRY . be pleased 
to tate: ' 

• I 

(a) the number of new mini-medium and 
large jzc oement plant install d dur 

1 thr year (1980-81 , 1981- 2 
1982-83 upto d te): and 




